OFFICE OF THE CHIEY JUDICIAL MAGISTRATE WEST DISTRICT: DELHI

DUTY ROSTER OF JUDICIAL MAGISTRATE (WEST) DISTRICT
FOR THE MONTH OF MAY- 2026

The following Judieia) Magisirate First Class of West District, Dethi will work as Duty Magisirate, or the dases noteu

4;:. ! agaiost therr = ~ies, It is enjoired upoz the Duty Magisirate 1o hold trial of accused Persons involved in petty cases whenever necessary and 1
&%
x4 ; AUen to all i gint maners, such as recording of dying declaration e, whenever sueh matter js pleced before them. They should always by
X '
[’.h. svinlMe i the « homes on the day of duty.
-
e

On Sundays, Second Saturday and other holidays, they are required to reach to court by 11:00 AM and remain there vp

W ERE el the disposal of remand and orher mase. work whichever s later. On warking days Dury Magistrates shall remain i3 the

-
8 9 vot il US 0 PAL The duty Magistrare would be assisted by his/her own staff.
: S.Nu Name of the Judicial Magisterate First Class Wgrking ' Holiday Room No.
A ays
%' ‘ OV Sh. Cavrav Singal, 14, JMECO8 01-05-2026 355
R/ 1w Na. 202, Aaubhay apariments, See-7, Sonipat Haryana (Budha
H Purnima }
{ 02 Ms. kKomal Garg, IMFC-03 2e2
‘. R0 20117, Second Floor, Gulabi Bagh, [~ Administrative Flats, Dejhi 02-05-2026
3 03 Ms. Poonam Singh, Ld. JMEC{NI Act-04) 04-05-2026 03-05-2026
. R/o Fat No. 2078, Type IV, DDA Fiats, Gulabi Bagh, Delhi {Sunday) 04(CBA-D)
4 04 Ms. Sheetal Rani, Ld. JMFC-12 05-05-2026
R/a B 306, 3" Floor, Greenfield Colony, Faridabad, Haryana 121010 152
05 s, Anamika, JMEC (Mahila Count 06) 06-05-2026 349
' R/o Fl. No. 106, Type W, First Floor, KK Judicial Residential
Comp.rx, Shahdara, Deihi | 7 10032
U6 Ms. Deepika Goyal Shokeen, JMFC ( Mahila Court-03) 07-05.2026 )
R/oW2-10, A-2, Block, Asalatpur Village, Janakpuri, New Delhj -110058  08-05.2026 245
07 Sh, Vikas Madaan, Ld. JMFC-07 09-05-2026 289
R/o B-803, Judicial Officers Residentia) Complex, Sector-26, Rohini- (Second
11004z Saturday)
08 Ms. Renu, Ld. JMFC-10 10-05-2026 345
Rso B- 104, Judicial Residential Compiex, Sectar-26, Rohini Delhi (Sunday)
" - - .- -~ .
09 8h. Shashank Nandan Bhair, IMFC-02 11-05-2026
R.'0 B-104, Naveen Apartments Dwarka, Sector-05, New Delhi-110075 356
1 Ms. Divashree Raina, Ld. JMFC (Muhila Court- 04) 12-05-2026 .
R/0 C-98, 3" Floor, Antriksh Apartment, Rohinj Sector-14, Extension 252
Delhi 110085
11 Ms. Disha Langan, 1.d. jMFc (Mahila Court-05} 13-05.2026 353
Reu 25 C, GH 10, Sunder Apariments, Paseoa, Vihar,
New Inllhi 11008y
12 Sh.«'\:‘\l v Panghal, 1d. MG 0% 14.05.2026 336A
R ootla No E-803, Parker VRC Whre Lily Apartments, G.T. Road, Near
Vau Do Lal Park, Sector-08, Sontpat, Haryana 131001
g 13 Sh Anxn Karan Singh, JMFC-08 15-05-2026 27-05-2026
R0 274, 3% Floor, Jaj Durga Apartmens, Tagare Park, Delhi- 110009 (Muharram) 30
14 Sh. Gaurav Ujjwal, Ld, JMEC (NI Acty.01 16-05-2026 03
Rre 334 5FS Flas, Mukherjee Nagar, Delhi-110009 (CBA-1)
13 Ms. Sh:ati Sharma-11, JMpe {Mahila Court-2) 18-05-2026  17.05.2026 158
R/o A-2B/194B, Near Ekia Aparument, Pi.rehim Vihar, {Sunday)
Near Jwala Heri Marker, Delhi
16 Ms. Atisha Jain JMFC (Bigital Traffic Court) 19-05-2026 102
R/o 283, 2nd Floor, Flat No.5, Residential Gagan Vihar, New Delhi -51  20.05.2026 (Extn. Block:
17 Ms. Shivangi Mangla, Ld. JMFC(NI Act-05) 21-05-2026 . 508 (Extn.
R/0 House No. 90, Upper Ground Floor, Pecker 4 &35, Sector 23, Rohini  22.05-2026 Block)
Delhi. :
18 Ms. Surbhi Sethi, JMEC (NI Act -02) 23-05-2026 102
Rso 112, Kirpal Apartments, 44 1.p. Extension, Patparganj, Delhi- 110092 25-05-2026 (CBA-II}
19 Sh. Anznul Singhal, Ld. JMEC.04 24-05.2026 268
Reo Flat No. 706, KKD Judicial Residentinl Complex, Type-1v, (Sunday)
Karkasduom, Delhi 110032 .
20 Sh. Komal, JMFC.01 26-05-2026 . 2%“; .
Rra V17112 (3" Fluor) DDA Flats, Kalkaji, New Delhi- 110019 LExen. Blacks
Comd....2
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Name of the Judicial Magis;iérate First Class o Wgrkidé Holidav Room Ne¢ ¢
ays

Ms. Moksha Bains, 1.d. JMIC-1 1 28.05-2026 R

R/o 2072, Delhi Administration Fiats, Gl Ragh Delhi 29.05-2026

Ms. Shraddha Srivastava, JMFC-09 30-05-2026 2

o P 62/25, Second Floor, Kalkaji Fatenv -+ Nalkafi New Ielhi (ChAID

Sh. Tanmay Batham, JMFC{NI Act-03) 31-0% 2026 ud

R-o Flat No. 101, Himvarsha Apartment. I:': wension, Dethi 110092 (Sunctin ! (CBA-IL

© RIEMARKS ¢ -

On haliday the Duly Magisirait 07t Cay shall aiso dea. with al tke chalians of tralte STA mpuLnded
Vehicic pertaining 1o arya Ganj, Karm . Market, Model - own & Paschim Vihar traffic €T,

When any working day is declarcd ¢ hohday, the Duty Magistrale on that day will be deemea as Jun
Magistrate for whole day without ary -w.rther order.

Duty Magisterate shall held court on Sundays, Sccond $aturdays and Holidays cte. i tooem Numbers
mentioned against their namcs.

It is impressed upon all Lhe Judicia. \agistrate First Class, West District, 1elhi to remoin avaslabie e
their court and 1o perform their judic... work till 5 p.m..including deciding remand and “ail application,
and signing of orders passed on n :v, as also on warrants, for cxample, relcase warrants, reTANG
warrants clc., and Nol Lo .cave sioo vork for the Duty Magistraie of that day.(Reference No. 1950
2008/CMM/West/ADTD/DR/2014 co-ed 05-06-2014)

In casc any Magistraic has o leave count before 5 pm duc 1o unavoidable reasons he/she shall intimate
the undersigned and the Duty Mag.~irate of the day of the said reasons before leaving the court. In
absence of any such intimation, -he  Duty Magistrate would perform the work of the -aid Prosiging
Officer only after taking a writien runont from the Feew. « / Ahimad of the said Court atout thy non
avaiability of the Presiding Officer, which shall thereafter be sent Lo the undersigned. ((Reference
.\'o.':956/2008/CMM/Wesu;\])[);'!)R1'2014 dated 05-06-2014),

- is earified that on working days. a.. ‘he Bail applications & Superdari Applications sha ! have to be
neard by the congerned court.

A ke Ld. Judicial Magistrate ¥irs {08, Wost Distret, Delhi shail comply the directions .« ceived tom
\ime to time regarding disposai o1 T work from Hon'bic 11igh Court of Delhi, New Deltn nd fron D
Principal District & Scssions Judge 1\Wwest), Dethi

ne 1.d. Judicial Magisterate Firs: C..vs. West District, L 2uu weputed for duty and the staff o.f their courts
who wili work on Holidays wil. 5¢ < led 10 avail Special Casual Leave (Compensatory L) im e o?
the duty performed on such day « o perrules. The Specia. Casual Leave {Compensatory cave) o the
Judicial Magistrate First Class, Wes “ i, Delri shall be rouied through and after verification hy
undersigned. The Judiciai Magisi~.'c rst Ciass, West Disurict, Dechi while forwarding the application of
the staff for grant of such Sneecial Cuenn leave !Compensatory) shal verify that the official congerned
had actually worked on a particu.i” JEE

in case of cmergency the Duty Mepiviraie o8 not available duc 10 somce inevitable reasens he/she will
send a formal request two days i auvinee for change of dvr 1longwith the written conscnt/ willingness
of the officer agreeing to perform: sui. w0 his/her place, ta the office of the undersigned .

‘the Duty Magistrate of the day Jka! report at Video Conferencing toom latest by 12:30 noon and saali
disposc off the work as per dircciions issued by the then CMM Delhi contained in the office order No.
8340-80/MM/CMM/2008 datec % N7 2008,

‘The Judicial Officer who are dep. s s Duty Magistrase, if summoned for the day, of such day of dut. o
appear as witness in a court toc o o couri complex ather than the place of posting will serd @ for
request in advance 10 the eourt wici he/she has to appueat as a witnuss for his/her cxemption ‘rom ¢ourt
sttendance for that date, he /she 1o 50 in the foreneen «oion, undet intimation 1o the Lrdersigrued.
{Ref: standing order issucd by oo o d. District Judge-l & Sessions Judge, Delhi.  Video N0, 4257344
684, 1V/Gazr. Dated 26-10-199%
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NOL i B CIM(West)/DR/2026 Dated, Delhi the Y. 7% Y7202 €

In casc, if any information regarding Inquest U/s 196 Bharatiya Nagarik Surakshe Sanhita-2023 s
received between 10.00 AM 10 5.00 P.M. on a working day, the same shall be moved before the
undersigned for marking it further.

It is clarificd that on working day, if any Inquest information is received by the Duty Magisterate after
05:00 P.M. till 9.59 A.M. on the immediate succeeding day, then the same shall be deemed to be
marked to the concerned Duty Magistrate of the day, who shali procced 1o conduct the inquest
proceedings and no formai marking of such Inquest by the undersigned shall be required,

If iy inquest information is received by the Duty Magistrate on holiday, then the same shall be deemed
e marked to the Duty Magisterate of the day, who shall proceed 1o conduct the inquest procecdings
ard o formal marking of suek inquest shall be required.

in case of transfer of any Judicial Officer, the new!y posted Judicial Officer shatl work as Duty Magistratc

in place of his/her predecessor Judicial Officer.
4
%\MM}

Fiel Judiciat Magistrate
WSt District, Delhi

Copy forwarded for information and necessary action to:-
01. ‘e Hon'ble Registrar General, High Court of Dethi, New Delhi
“hrough Ld. Principal District & Sessions Judge, (West),Delhi
02. he 1.d. Principal District & Sessions Judge, (1Q). Delhi
03. he 1d. L.d. Principal District & S+ csinns Judge, (West}), Deihi
04. he Ld, Principal Pistrict & Scssions Judge ail district Deshi, New Delhi
05. “ne 1d. officer Incharge, Poo: Car, Tis Hazari Courts, Delhi
06. e 1. CIMs, ali District, Dethiy New Deihi,
07. “he Ld. ACIM & all 1.d. Jjudicial Magisirate First Class, West District, Tis Hazari Courts, Delhi.
08. ‘he Director of Prosecution, Tis Hazari Courts, Delhi.
09, “he Commissioner of Police, Dethi
0. e 1 G {Prison), Tihar Jaii, Delhi/New Delhi,
11. e Scerctary, Bar Association, Tis Hazan Courts, Delhi
12. rhe Supdt. Jaii, New Dethizlock Up Incharge, Tis Hazari Courts, Dethi
13, aw Officer, 'Tihar Jail, Delhi/New Delhi,
4. ‘ur Uploading on centralized v . 2 through LAYERS
15. .1 Video Conferencing, R. No. 211, Tis [1azari Courts, Delhi.
16. the Care Taking Branch, (Hg) & West Tis Havari Courts, Nethi
17. Reader to the court of undersigned.
18. . he Cash Branch, West District, ‘Iis Hazari Courts, Delhi.
19, 1§ 10 1.d. Principal District and Sessions Judge(West) District, Dethi
20. Office file

Y
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J@x@bﬂﬂa&t#&n
Chief Judiciai Magistrac

West Ristrict. Dethi




